
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

3550 184 3734 99 4 103 44 3 47 3605 185 3790

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

0 0 0 467 28 495 0 0 0 102 0 102

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

3550 3253 6803 141 117 258 123 106 229 3568 3264 6832

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

14 4 18 773 222 995 0 1 1 119 374 493

SUPERINTENDENT: STATEMENT

PENDENCY OF MAIN CASES IN THE HIGH COURT AND SUBORDINATE COURTS OF 

MANIPUR FOR THE MONTH OF MARCH, 2018

HIGH COURT OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

SUBORDINATE COURTS OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month


